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(b) These have been chosen on con­
sideration of the volume of traffic and 
other relevant factors.

(c) No other stations havt been 
programmed for electrification in the 
near future.

T heft on  R a il w a y s

1009. Chaudhri Muhammed Shiaffee:
Will the Minister of Railways be pleas­
ed to state:

(a) the number of theft v.ases regis­
tered in respect of loss ol Railwuy 
property during the years 1953 and 
1954;

(b) the main items of goods stolen 
and their total value; and

(c) the value of goods recovered?
The Deputy Minister of Railways 

and Transport (Shri Alagesan): (a)
8,060 in 1953 and 12,806 in 1954.

(b) The main items of goods stolen
are Dynamo belts. Brass bearings, 
Engine fittings, electrical and brass 
fittings in coaches, coal etc. Their
total value in two years is:—

1953 Rs. 11,26.012
1954 7s. 9,10,937

(c) The value of goods recovered
during the last two years is:—

1953 Rs. 1,72,140
1954 Rb. 2.01,230

B araset-Basirhat L ight Railway

1010. Shri S. C. Samanto: Will the 
Minister of Railways be pleased to 
state the annual income and expendi­
ture of the Baraset-Basirhat Light 
Railway during the last three years?

The Deputy Minister of Railways 
and Transport (Shri Alagesan); The
earnings and expenditure are as fol­
lows:—

Year Earnings Expenditure
(In iakhs of  Rs.)

1951-52 396  ̂ 770
1952-53 9-2 6 * 11-98
J953-54 9'38 12*40

Gold Mines Hutti

1011. Shri T. B. Vittal Bao: WiU the
Minister of Labour be pleased to lay 
a statement on the Table of the House 
showing:

(a) the total number of Supervisors, 
Foremen and Assistant Foremen, de­
partment-wise employed in the Gold 
Mines Hutti, Hyderabad State; and

(b) the number of workers working 
under them?

The Deputy Minister of Labour 
(Shn Abid Ali): (a) and (b). A
statement is placed on the Table of 
the Lok Sabha. [See Appendix XII 
annexure No 9.] .

Hatti Gold Mines

1012. Shri T. B. Vittal Bao: Will the 
Minister of Labour be pleased to 
state:

(a) the number of foreign engineers 
and officers employed in the Gold 
Mines, Hutti, Hyderabad State;

(b) the tenure of the officers and 
their salaries and allowances, sepa­
rately; and

(c) the nature of thefr work?
The Deputy Minister of Labour 

(Shri AUd AU): (a) Four.
(b) and (c). They are on three years* 

agreement expiring on the 30th June, 
1957. Two statements showing their 
salaries and allowances and nature of 
their work are placed on the Table 
of the Lok Sabha. [See Appendix 
XII, annexure No. 10.]

Railway Emplo.yees

1013. Shri B. D. Shastri; Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that an ima­
ginary supply of 1,08,620 bricks was 
made on the sub-divisidns of Assistant 
Engineers of Jabbalpore and Satna res­
pectively; and

(b) if so, the action Government 
nropose to take in the matter?

The Deputy Minister of Bailways 
and Transport (Shri Altffesaa): (a)
and (h). No, Sir; certain discrepancies.




